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Supreme Court [12]

Gujarat Guardian Ltd. v. New India Assurance Co. Ltd., (B.V. Nagarathna and R. Mahadevan, JJ.),
2025 SCC OnLine SC 2748

Manik B v. Kadapala Sreyes Reddy, (B.R. Gavai, P.S. Narasimha and Prashant Kumar Mishra, JJ.),
2023 SCC OnLine SC 2540

Meena A Jagtap v. Bar Council of India, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2025 SCC
OnLine SC 2749

Meena A. Jagtap v. Bar Council of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 2747

Mohan Lal Fatehpuria v. Bharat Textiles, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine
SC 2754

National Coop. Development Corpn. v. CIT, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 2752

Saraswati Wire & Cable Industries v. Mohd. Moinuddin Khan, (Sanjay Kumar and Alok Aradhe,
JI.), 2025 SCC OnLine SC 2756

Shri Karshni Alloys (P) Ltd. v. Ramakrishnan Sadasivan, (Sanjay Kumar and Alok Aradhe, JJ.),
2025 SCC OnLine SC 2755

Sohail Malik (Dr.) v. Union of India, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine
SC 2751

State of W.B. v. Anil Kumar Dey, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC 2753

Surender Kumar v. State of H.P., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2750

Vineeta Srinandan v. High Court of Judicature at Bombay on its Own Motion, (Vikram Nath and
Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2757

Allahabad High Court [2]

Dahgah Sahrif v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC
OnLine All 8042

Shyam v. State of U.P., (Shamim Ahmed, J.), 2023 SCC OnLine All 5472

Bombay High Court [4]

Hany Babu v. National Investigation Agency, (A.S. Gadkari and Ranjitsinha Raja Bhonsale, JJ.),
2025 SCC OnLine Bom 4913

Masjid A. Gousiya v. State of Maharashtra, (Anil L. Pansare and Raj D. Wakode, JJ.), 2025 SCC
OnLine Bom 4914

Saniya Shahrukh Shaikh v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 2025
SCC OnLine Bom 4911

Snehankita Pankaj Pawar v. Shirkant shivaji Todkar, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine
Bom 4912
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Calcutta High Court [63]

Abdus Salam Shaikh (Dr.) v. Union of India, (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.),
2025 SCC OnLine Cal 9604

Amiruddin Chowdhury v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9596
Anamika Bhattacharjee v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 9552
Arup Pramanik v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9568
Azimuddin Sk. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9569
Bijay Sankar Nandi v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9595
Biwajit Biswas v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9576
Board of Trustees v. Union of India, (Smita Das De, J.), 2025 SCC OnLine Cal 9609

Damproo Enterprise v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 9574

Dayananda Anglo-Vedic Higher Secondary School v. Suniti Sanfui, (Aniruddha Roy, J.), 2025 SCC
OnLine Cal 9606

Debdas Khan v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9562
Divya Jalan v. Soorajmull Nagarmull, (Ravi Krishan Kapur, J.), 2025 SCC OnLine Cal 9549

Dr. B.R. Amdebkar College v. National Council for Teacher Education, (Biswajit Basu, J.), 2025
SCC OnLine Cal 9564

Durgapur Freight Terminal (P) Ltd. v. Titagarh Logistics Infrastructure (P) Ltd., (Hiranmay
Bhattacharyya, J.), 2025 SCC OnLine Cal 9551

Durgapur Steel Plant v. Union of India, (Smita Das De, J.), 2025 SCC OnLine Cal 9608

Eran Sk. v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9561

Gopal Kumar Agarwal v. Sk. Abdul Hasera, (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 9553
H P Ispat (P) Ltd. v. W.B. ERC, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 9602

Hanuman Cotton Mills Ltd. v. Union of India, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine
Cal 9571

Harish Bagla v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 9555
Hindustan Steel Ltd. v. Union of India, (Smita Das De, J.), 2025 SCC OnLine Cal 9607

J. Thomas & Associate Companies Employees Coop. Credit Society Ltd. v. State of W.B., (Reetobroto
Kumar Mitra, J.), 2025 SCC OnLine Cal 9570

Jagannath Ghosh v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9580

Kalachand Ghatak v. Dr. Swapan Sarkar, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal
9605

Kommoners Club & Hospitality (P) Ltd. v. Pecon Software Ltd., (Hiranmay Bhattacharyya, J.),
2025 SCC OnLine Cal 9550

Malati Modak v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9590
Manarul Malitya v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9583
Milan Sil v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 9560

Minati Biswas v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9582
Mohanlal Jain v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9598

Mohd. Basir Ali v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9592
Nanigopal Giri v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9586
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National Consumers Coop. Store Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine
Cal 9587

P.G. & W. Sawoo (P) Ltd. v. Union of India, (Gaurang Kanth, J.), 2025 SCC OnLine Cal 9558
Parbati Sankar Nandi v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9593

Partha Sarothi Adhikary v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal
9566

Parul Ruparelia v. Camme Wang, (Ravi Krishan Kapur, J.), 2025 SCC OnLine Cal 9559

Premium Transmission Ltd. v. W.B. Industrial Instrastructure Development Corpn., (Hiranmay
Bhattacharyya, J.), 2025 SCC OnLine Cal 9584

Rajkumar Yadav v. State of W.B., (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 9565

Raju Hens v. State of W.B., (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 9585

Ratnakar Ghosh v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9597
Ritavash Hazra v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9575

Rohit Chawla v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 9556

Rubel Islam v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9579
Samar Seth v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 9557

Samiran Naskar (Dr.) v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 9581

Sashi Prakash Pal v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9563
Sawagata Hazra v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9578

Shampa Roy Chowdhury v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal
9601

Shivsakti Construction v. Howrah Municipal Corpn., (Raja Basu Chowdhury, J.), 2025 SCC OnLine
Cal 9599

Sib Prosad Das v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9591
Sk. Abdul Ohab v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9573
Sk. Mohammad Ali & Sons v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9594

Sk. Mohd. Anisur Rahaman, In re, (Ananya Bandyopadhyay and Joymalya Bagchi, JJ.), 2022 SCC
OnLine Cal 4720

Sk. Mohd. Anisur Rahaman, In re, (Gaurang Kanth and Joymalya Bagchi, JJ.), 2024 SCC OnLine Cal
12125

Sohel Rana v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9589
Sova Ghosh v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9567
Sujay Krishna Bhadra v. CBI, (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9554

Sushanta Mukherjee v. Birbhum District Central Coop. Bank Ltd., (Reetobroto Kumar Mitra, J.),
2025 SCC OnLine Cal 9572

Swapana Bej v. Union of India, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9588

Taiyaba Perween v. State of W.B., (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025 SCC
OnLine Cal 9603

Uttam Kamila v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9600
W.B. M.R. Distributors' Assn. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9577
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Chhattisgarh High Court [168]
Abhay Shaha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11681
Ajay Rathore v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11671
Amit Navrang Lal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11678
Anjana Jangde v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11762

Arati Suryavanshi v. Ramesh Prasad Vishwakarma, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh
11645

Arbaz Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11757
Archana Chandrakar v. Vedkant Chandrakar, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11630

Archana Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
11777

Arshi Nikahat v. Rajat Chandrakar, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 11730

Arti Das Mahant v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 11726

Arvind v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine
Chh 11623

Ashadevi Kaiwartya v. Jivrakhan Rajwar, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 11648
Ashish Rajak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11677

Ashok Kumar Pinjani v. CIT, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 SCC
OnLine Chh 11687

Atma Ram v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 11709

Bajaj Allianz General Insurance Co. Ltd. v. Bharti Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC
OnLine Chh 11655

Bajaj Housing Finance Ltd. v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh
11699

Banshilal v. Sumrit Bai, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 11737

Basanti Kushwaha v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 11689

Bhagwat Prasad Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11660

Bhekh Ram Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
11715

Bhuvan v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 11768
Bodhan Jaiswal v. Soniya, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11637

Brijmohan Verma v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 11620
Chanakya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11615
Chandadevi Nishad v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11662
Chandan v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 11614

Chandra Prakash Mittal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 11697

Chintu Rajak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11747
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Central Board of Direct Taxes [Noti. No. S.0O. 2102]
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Central Board of Direct Taxes [Noti. No. S.O. 2368]

Central Board of Direct Taxes [Noti. No. S.O. 2367]

Central Board of Direct Taxes [Noti. No. S.0O. 2414]

Central Board of Direct Taxes [Noti. No. S.O. 2415]

Central Board of Direct Taxes [Noti. No. S.O. 2416]

Central Board of Direct Taxes [Noti. No. S.O. 5053(E)]

Central Board of Direct Taxes [Noti. No. S.O. 5294(E)]

Central Board of Direct Taxes [Noti. No. S.0O. 5440(E)]

Central Board of Direct Taxes [Noti. No. S.0O. 5442(E)]

Ministry of Commerce and Industry [Case No. AD (OI)-21/2024]
Ministry of Commerce and Industry [Public Notice No. 31/2025-26]
Ministry of Electronics and Information Technology [F. No. HQ-30011/5/2025-AU-HO]
Ministry of Finance [F. No. 01-01/2025-E.III(A)]

Ministry of Finance [Noti. No. G.S.R. 890(E)]

Ministry of Finance [Noti. No. G.S.R. 891(E)]

Ministry of Science and Technology [Noti. No. G.S.R. 809(E)]

Reserve Bank of India [Press Release: 2022-2023/154]

Securities and Exchange Board of India [SEBI/HO/ISD/OW/2025/20748/1]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/286]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/287]
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State Rules, Regulations and Order [39]
Bihar Electricity Regulatory Commission (Fees, Fines and Charges) (1st Amendment) Regulations,
2025
Himachal Pradesh land Revenue (Special Assessment) Rules, 1986
Municipal Council, Anantnag, Solid Waste Management Bye-Laws, 2019
Municipal Committee, Budgam Solid Waste Management Bye-Laws, 2019
Municipal Committee, Pahalgam, Solid Waste Management Bye-Laws, 2019
Jammu and Kashmir Municipal Corporation (Removal of Difficulties) Order, 2020
Jammu and Kashmir Special Recruitment (Amendment) Rules, 2020
Karnataka Lokayukta (Amendment) Rules, 2025
Karnataka Excise (General Conditions of Licences) (Second Amendment) Rules, 2025
Karnataka Excise (Lease of the Right of Retail Vend of Beer) (Second Amendment) Rules, 2025
Karnataka Excise (Sale of Indian and Foreign Liquors) (Second Amendment) Rules, 2025
Kerala Agricultural Income-tax (Amendment) Rules, 2000
West Bengal Goods and Services Tax (Amendment) Rules, 2017
West Bengal Goods and Services Tax (Second Amendment) Rules, 2017
West Bengal Goods and Services Tax (Amendment) Rules, 2018
West Bengal Goods and Services Tax (Third Amendment) Rules, 2017
West Bengal Goods and Services Tax (Eighth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Ninth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Tenth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Fourth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Fifth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Eleventh Amendment) Rules, 2018
West Bengal Goods and Services Tax (Twelfth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Sixth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Thirteenth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Seventh Amendment) Rules, 2017
West Bengal Goods and Services Tax (Eighth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Ninth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Tenth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Eleventh Amendment) Rules, 2017
West Bengal Goods and Services Tax (Twelfth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Thirteenth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Fourteenth Amendment) Rules, 2017
West Bengal Goods and Services Tax (Second Amendment) Rules, 2018
West Bengal Goods and Services Tax (Third Amendment) Rules, 2018
West Bengal Goods and Services Tax (Fourth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Fifth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Sixth Amendment) Rules, 2018
West Bengal Goods and Services Tax (Seventh Amendment) Rules, 2018
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